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numbers and entries shall be substituted, namely :(—

“3.

MINISTRY OF COMMERCE AND INDUSTRY

(Department of Commerce)

NOTIFICATION

New Delhi, the 27th February, 2026

S.0. 1245(E).—In exercise of the powers conferred by sub-section (2) of section 4 of the Coffee Act,
1942 (7 of 1942) read with rule 3 and sub-rule (1) of rule 4 of the Coffee Rules, 1955, the Central Government
hereby appoints the following persons as members of the Coffee Board for a period of three years from the date of
publication of this notification and for that purpose makes the following further amendments in the notification of
the Government of India in the Ministry of Commerce and Industry, Department of Commerce, number S.O. 4256
(E), dated the 13" September, 2022, namely :—

In the said notification, for serial numbers 3, 4, 5, 6, 7 and the entries relating thereto, the following serial

Shri Lahar Singh Siroya,
Member of Parliament,
Rajya Sabha.

Agricultural Production Commissioner

and Secretary to Government,

Agriculture and Farmers Welfare Department,
Government of Tamil Nadu.

Principal Secretary, Industries Department,
Government of Kerala.

Shri Girish R,

Director of Horticulture,
Lalbagh, Bengaluru,
Government of Karnataka

Secretary to the Government,
Department of Tribal Welfare,
Government of Andhra Pradesh

— Member
(Till he ceases to be a Member
of Rajya Sabha);

— Member;

— Member;

— Member;

—Member;

[F.No. K-39012/2/2021-PLANT B(Part)]
NITIN KUMAR YADAYV, Addl. Secy.

Note. — The principal notification was published in the Gazette of India, vide number S.O. 4256 (E), dated the
13th September, 2022 and last amended vide number S.O. 2548 (E), dated the 11" June, 2025.
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